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(Technical)), 2025 SCC OnLine CESTAT 2029 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002768124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002767909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002767907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002767915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002767915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002767920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002767902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002767916


 - 4 - 

© EBC Publishing Pvt Ltd 

Commr. of Customs v. Kalp Impex, (M. Ajit Kumar, Member (Technical) and Ajayan T.V., Member 
(Judicial)), 2025 SCC OnLine CESTAT 2012 

Eastern India Enterprise v. CCE, (Ashok Jindal, Member (Judicial) and K. Anpazhakan, Member 
(Technical)), 2025 SCC OnLine CESTAT 2030 

Genpact India v. Commr. (CGST), (S.S. Garg, Member (Judicial) and P. Anjani Kumar, Member 
(Technical)), 2025 SCC OnLine CESTAT 2027 

Harisons Industries v. Commr. (CGST), (K. Anpazhakan, Member (Technical)), 2025 SCC OnLine 
CESTAT 2031 

Hotel Ans International Ltd. v. Commr. (CGST), (Binu Tamta, Member (Judicial) and Hemambika R. 
Priya, Member (Technical)), 2025 SCC OnLine CESTAT 2026 

Ideal Dealers (P) Ltd. v. CCE, (Ashok Jindal, Member (Judicial) and K. Anpazhakan, Member 
(Technical)), 2025 SCC OnLine CESTAT 2014 

M.N.F. Engineering v. CCE, (Ashok Jindal, Member (Judicial) and K. Anpazhakan, Member 
(Technical)), 2025 SCC OnLine CESTAT 2034 

Mahindra Reva Electric Vehicles (P) Ltd. v. Commr. of Service Tax, (P.A. Augustian, Member 
(Judicial) and R. Bhagya Devi, Member (Technical)), 2025 SCC OnLine CESTAT 2019 

Punjab Cold Treads v. CCE, (S.S. Garg, Member (Judicial) and P. Anjani Kumar, Member 
(Technical)), 2025 SCC OnLine CESTAT 2025 

Raj Match Products v. Commr. of Customs, (M. Ajit Kumar, Member (Technical) and Ajayan T.V., 
Member (Judicial)), 2025 SCC OnLine CESTAT 2016 

SAIL v. Commr. (CGST), (R. Muralidhar, Member (Judicial) and Rajeev Tandon, Member 
(Technical)), 2025 SCC OnLine CESTAT 2017 

SDA Forwarders (P) Ltd. v. Commr. of Service Tax, (Ashok Jindal, Member (Judicial) and K. 
Anpazhakan, Member (Technical)), 2025 SCC OnLine CESTAT 2035 

Shyam Sel & Power Ltd. v. Commr. (CGST), (R. Muralidhar, Member (Judicial) and Rajeev Tanodn, 
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Siva Industries & Holdings Ltd. v. Commr. (CGST), (M. Ajit Kumar, Member (Technical) and Ajayan 
T.V., Member (Judicial)), 2025 SCC OnLine CESTAT 2023 
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(Judicial)), 2025 SCC OnLine CESTAT 2021 
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(Technical) and Ajayan T.V., Member (Judicial)), 2025 SCC OnLine CESTAT 2024 

Subhankar Chattopadhyay Production (P) Ltd. v. Commr. (CGST), (K. Anpazhakan, Member 
(Technical)), 2025 SCC OnLine CESTAT 2032 

T.A. Pai Management Institute v. CCE, (P.A. Augustian, Member (Judicial) and R. Bhagya Devi, 
Member (Technical)), 2025 SCC OnLine CESTAT 2018 
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7109 
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Aksh Optifibre Ltd. v. CIT, (Dr. S. Seethalakshmi, J.M. and Gagan Goyal, A.M.), 2025 SCC OnLine 
ITAT 7117 

Amit Sabharwal v. CIT, (Vikas Awasthy, J.M. and Avdhesh Kumar Mishra, A.M.), 2025 SCC 
OnLine ITAT 7136 

Anil Kumar Mittal v. CIT, (Vikas Awasthy, J.M.), 2025 SCC OnLine ITAT 7137 
Anunta Technology Management Services Ltd. v. CIT, (Narendra Kumar Billaiya, A.M. and Sandeep 

Singh Karhail, J.M.), 2025 SCC OnLine ITAT 7124 
Arjun Rishi v. CIT, (Vikas Awasthy, J.M. and S. Rifaur Rahman, A.M.), 2025 SCC OnLine ITAT 

7128 
Ashiana Buildprop (P) Ltd. v. CIT, (Dr. Mitha Lal Meena, A.M. and Dr. S. Seethalakshmi, J.M.), 

2025 SCC OnLine ITAT 7108 
Babudeen & Party v. CIT, (Dr. S. Seethalakshmi, J.M. and Rathod Kamlesh Jayantbhai, A.M.), 

2025 SCC OnLine ITAT 7116 
Balbir Singh Saini, v. CIT, (S. Rifaur Rahman, A.M. and Vimal Kumar, J.M.), 2025 SCC OnLine 

ITAT 7122 
CIT v. ARG Infrastructure (P) Ltd., (Mahavir Singh, V.P. and Amitabh Shukla, A.M.), 2025 SCC 

OnLine ITAT 7119 
CIT v. Jasmine Kaur Kochar, (S. Rifaur Rahman, A.M. and Anubhav Sharma, J.M.), 2025 SCC 

OnLine ITAT 7131 
CIT v. K.P. Exports (P) Ltd., (Gagan Goyal, A.M. and Narinder Kumar, J.M.), 2025 SCC OnLine 

ITAT 7112 
CIT v. Rakesh Goel, (Dr. S. Seethalakshmi, J.M. and Rathod Kamlesh Jayantbhai, A.M.), 2025 

SCC OnLine ITAT 7114 
Genpact India (P) Ltd. [As successor to Genpact India] [As successor to Genpact Infrastructure 

(Hyderabad) (P) Ltd.] v. CIT, (Mahavir Singh, V.P. and Manish Agarwal, A.M.), 2025 SCC 
OnLine ITAT 7129 

Hari Agro Industries Ltd. v. CIT, (Gagan Goyal, A.M. and Narinder Kumar, J.M.), 2025 SCC 
OnLine ITAT 7115 

Hitendrakumar Thakorbhai Patel v. CIT, (Dr. B.R.R. Kumar, V.P. and Suchitra Kamble, J.M.), 2025 
SCC OnLine ITAT 7121 

India Global Chamber of Businesses v. CIT, (S. Rifaur Rahman, A.M. and Anubhav Sharma, J.M.), 
2025 SCC OnLine ITAT 7118 

Jawahar Lal Gulati v. CIT, (Shamim Yahya, A.M. and S. Madhumita Roy, J.M.), 2025 SCC OnLine 
ITAT 7130 

Karamvir Yadav v. Assessing Officer, (S. Rifaur Rahman, A.M. and Anubhav Sharma, J.M.), 2025 
SCC OnLine ITAT 7126 

Lava International Ltd. v. CIT, (Anubhav Sharma, J.M. and Brajesh Kumar Singh, A.M.), 2025 
SCC OnLine ITAT 7138 

Madhu Goyal v. CIT, (Partha Sarathi Chaudhury, J.M.), 2025 SCC OnLine ITAT 7135 
Mecons Commotrade (P) Ltd. v. CIT, (George Mathan, J.M.), 2025 SCC OnLine ITAT 7123 
Orchid Heights Coop. Housing Service Society Ltd. v. CIT, (Dr. B.R.R. Kumar, V.P. and Suchitra 

Kamble, J.M.), 2025 SCC OnLine ITAT 7125 
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Rajyadharpara Chandpur Samabay Krishi Unnayan Samity Ltd. v. CIT, (George Mathan, J.M.), 2025 
SCC OnLine ITAT 7127 

Ramesh Gandhi v. CIT, (Annapurna Gupta, A.M. and Madhumita Roy, J.M.), 2025 SCC OnLine 
ITAT 7132 

Rishabh Bhatia v. CIT, (Annapurna Gupta, A.M. and Madhumita Roy, J.M.), 2025 SCC OnLine 
ITAT 7133 

SMS Siemag AG v. CIT, (Satbeer Singh Godara, J.M. and S. Rifaur Rahman, A.M.), 2025 SCC 
OnLine ITAT 7139 
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Agarwal, Member (Technical)), 2025 SCC OnLine NCLT 3239 

Bank of Baroda v. Extol Industries Ltd., (Shammi Khan, Member (Judicial) and Sanjeev Kumar 
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Sharma, Member (Technical)), 2025 SCC OnLine NCLT 3249 
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Member (Technical)), 2025 SCC OnLine NCLT 3242 

  
National Company Law Appellate Tribunal   [25] 
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